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OFFICE OF THE PRINCIPAL DISTRICT 81. SESSIONS JUDGE (HEADQUARTERS)
TIS HAZARI COURT‘ DELHI

No. /JOTP/Saz./2023 Dated, Delhi the? g
As directed copy of letter no. DJA/Trg./JC--11/Forensic/1674/2023/1730 dated 13.04.23 received

from the Delhi Judizial Academy, Dwarka, New Delhi, forwarded for information and necessary action to :-

1. The Concerned Judicial Officers of Central D strict, Tis Hazari Court, Delhi (as per list attached with
the letter as Annexure 'A',.
The CMM, Central District, Tis Hazari Courts, Delhi.

. The SCJ, Central District, ‘fis Hazari Courts, Delhi.
The PS to Ld. Principal District & Sessions Judge (HQs), Delhi.

J The Branch In charge Facilitation Centre Hazari Court, Delhi.
The Website Committee, English/H zari Court, Delhi.

7. The LAYERS for uploading the same.
8. The Branch In-charge, Poo‘ Car Section, Tis Hazari Courts, Delhi.

\ .

( Kave §'}2)
District Judge (Commercial Court)-07

Officer In-charge Judicial Branch, Central
for Principal District 8: Sessions Judge(HQs)

Tis Hazari Court, Delhi.
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Conference on Forensic Pathology & Forensic Biology (Optional)
for Mixed Group ofDHJS & DJS Officers

Nomination List of

On

21*‘ April, 2023

‘ills

Annexure ‘A

Name of Officer Present Posting Civil.’ Police Place of
PostingDist:-ict

_ DHJS
Illa Rawat _ District Judge (Commercial Court) Central THC

N) Sandeep Yaclav ASJ (El_ect'ricity) South Saket
Lu Sanjeev Kr. Malhoira Special Judge (PC Act) (ACB) ,_. Rouse Avenue

-I=- Amit Bansal ,_ South Saket
‘J Sanjeev Kr.Singh

ASJ (POCSO)
ASJ DJ South Saket

Q \_/rinda Kumari ASJ Ix) South Saket
\1 Ravinder Singh-I ASJ (POCSO) ,_. East KKD

\OO€

Manjusha Wadiltwa
Deepali Shanna

Judge In-charge, Mediation Centre
ASJ

East
East

KKD
KKD

».\ C, Hardeep Kaur ADJ South Saket
._. Mohd Farnikh Special Judge (PC Act) (CB1) Rouse Avenue
F3 Anil Anti] Special Judge (PC Act) (CBI) Rouse Avenue
>- L»-J Savitri ASJ North-East KKD
I Vishal Singh ADJ West THC
U Vandana Jain Joint Registrar (Judicial) DHC
»- O\ Twinkle Wad.h,Wa ADJ -P South-East Saket
>- \l Arun Sukhija , ASJ DJ East KKD
-- O0 Vineet Kumar ‘ ASJ (E-Court) l\) Shahdara KKD
To Shivali Shanna ASJ bl West THC
l\!C Devender Kr. Garg Joint Registrar (Judicial) DHC
I\) Pooja Talwar ASJ (POCSO) ,__. South-West Dwarka
l\) l\J Vandana ADJ 00 Central THC I
Ivb) Geetanj ali ADJ U1 South-East Saket
I\) -lb Prashant Sharma ASJ IQ South-East Saket
l\J Ll Namrita Aggarwal Special Judge (PC Act) (CBI) l\J >—- Rouse Avenue
I\) 9 Vijay Kutnar Jha Special Judge (PC Act) (CB1) >- \O Rouse Avenue
l\J \l Gurmohina Kaur ADJ L»! South Saket
\) DO Mona Tardi Kerketta ADJ ,._. North-East KKD

J agminder Singh ASJ L»-I South-West Dwarka
Pawan Siugh Rajawat ADJ O0 West THC
Ruchika Singla ADJ L») North-West Rohini
Navjeet Budhiraja ADJ LJ South-East Sakct
Vijeta Singh Rawat ADJ F.- New Delhi PHC
Kumar Raj at _ _ ASJ (POCSO) \I West THC
Atul Krishna Agrawal ASJ (Special Fast Track Court) l\l Central THC
Gajender Singh Nagar ASJ (SC-RC) l\J East KKD
Saudeep Gupta ASJ (SC-RC) _ >_i East KKD
Niti Phutela ASJ (SC-POCSO) Shahdara KKD
Susheel Bala Dagar ASJ (POCSO) North-West Rohini

tilawwa»--»-I~P#1=:m*:mP'.='<=EZli"<Wrist~»“==w>eI>w:ze»m~Wr-'a~~:.u§=s1<J.>u|ns==e»i=..»iiml.EEls:.1;=xi=u~=-=~'i=1:-tzlasagar-was»-ataxia‘:-4.4.-zw-ix;i»;J.azrcvvasazsaaa.T '_ ‘
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Si.
N0 Name of Officer Present Posting N0 Civil! Poliee

District
Place of
Posting

'-I-U Ms. Saumya Chauhan (ADJ " “‘ Central "' 'TI-ICC '
4A Mr. Vikrain l J ASJ-cum-Special Judge (NDPS)

2 .
Nortliéwést I Rohini

42 Mr. Babru Bhan ASJ ” v J Nortli-West’ iRol1i1-iii '
43 Ms. Swati Katiyar V ASJ (Special Fast Track Court) East
44 M1‘. Rakesh Ktnnar Singh .. ASP. _

5,,
V Sotitli K Saket

45 Mr. Ahhilash Malhotra Joint Registrar (Judicial) (CPC) ' 'DHC
46 Mr Panlcaj Arora S J A “ASJ No11h:East
47 Mr Dhannender Singh T ADJ ‘ ' .41 Wesf ' 'Tl-TC
-H Ms Richa Gusain Solanki ASJ (rrsc) (POCSO) North i Rohini H
46 Ms Ritn Singh ' ASJ (FTSC) (RC) " 7 I Central‘ H

THC. ..
DJS,‘

5 ) Mr Kapil Kuin ar i ' CMM West S THC
5 I M1‘ Manoj Kumar SCJ-eum-RC ' East ' KKD
52 Ms Mahima Rai Singh SCJ-cumi-RC J West THC

Ml. Virender Singh i SCJ-cum-RC ‘North J J Rohini<3
54 Ivh. Ajay Nagar S ACMM ' North—West Rohini
55 Mr Santosh Kumar Singh SCJ-cum-RC Sotith J Saket
‘J: -_‘,\ Ms Vidhi Gupta Anancl ACMM S 1 Rouse Avenue
'4. \| lvlr Sumeet Anand . Additional Secretary, DSLSA New Delhi PHC
‘J: SO lvlr Deepak Kumar-I V JSCC-cum-ASCJ-cum-GJ North-West ' Rohini,‘
-4\'.: Mr Vaibliav Mehta J ACMM 3 Ronse Avenue

60 Mr Mohit Shanna Principal Magistrate, JJB-I Central Kingsway
Camp

61 Ms Neha Priya i ACJ-cum-CCJ-cti1n~ARC T Soutlr J Saket S
(12 Ms Pragati ' ARC 1 ' ‘cam THC
63 M]. Mayanlt Mittal l ACJ-cum-CCJ-cum-ARC East

. .

(1-l M r Prnna\ Joshi MM" U-I North i Rohini
65 Ms Neelu Nagar Civil Judge H I\-7 J South R I Saket
(>6 Ms Shruti Chaudhary MM (Mahila Count) p-J I East JKKD
67 Mr Vaibhav Chaurasia J MM' -I=- Nortlt~West Rohini
68 Ms Neetu Shanna MM (Virtual mine Court) O‘. Central l “THC
69 Ms Tista Shah MM (Virtual Traffie Court) \l Central THC
\1 C2 Mr Manish Jain Full Time Secretary, DLSA North-West Rohini
\l ¢- Mr Ajay Singh Parihar MM 5 North;-West Rohini

\|\1 Wu

Ms Aakankslia MM (NI Act) _ _ 7 Soutlt~West _ Dwarka
Mr I-limanshu Sehloth Full Time Secretary, DLSA North Rohini
Ms Akaiislia Gautain MM (Mahila Court) -8>- I I West THC

\\\ Oui-

Ms Shipra Dhankar MM. . .
>- Central ‘ THC

Ms Chhavi Bansal MM (NI Act) Digital Co1u't La) i South Sal<et

\\ Z\l

Ms Ebbani Agganval MM (NI Act) Digital Court \'D South-Wes: Dwarka
Ms Abhilasha Singh MM (NI Act) South Saket

\|C Ms Richika Tyagi MM (Virtual Traffio Court) -P Central THC
no C Mr Bhanu Fratap Singh MM (NI Act) >—o South-East Saket

rt?’-O \;_

Mr
Ms

Ankit Karan Singli
Jyoti N ain

Civil Judge
MM (NI Act) _ 6»-

West A
South-West

' THC
Dwarka

'30 '.-J Ml~ Sunil Khatri MM (Virtual Traffic Court) {Q Central THC‘
'73 J1- Ms. Kritika Jain MM (Mahila Court) V ~l'>~ South;-West Dwarka
on ‘J: Ms. Reetika Jain MM (Mahila Court) S L») Central THC
-7: Ox Ms. Sukriti Singh MM (Mahila Court) -¥> Soiith Saket
73 \l Mr. Vinod Kum ar MM J S U) V Central THC
7.- I Ms. Sanglnnitra MM (Mahila Court) _. South-East Saket
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Sl.
No. Name of Officer Present Posting

N0 Civill Police
District

Place of
Posting89 Ms.'Vijayshree Rajtllore

MM 6 South I Saket90 Mr. Akhil Malik Municipal Magistrate East KKD91 Mr. Harshal Negi
MM (NI Act) LJ| South-West Dwarka92 Ms. Disha Singh

I Civil Judge _ l\J West THC93 Ms. Garima MM (NI Act) Digital Court DJ North-West _ Rohini\’D 4?- Ms.)Shivangi Mangla MM (NI Act) Digital Court NJ North-West Rohini\O 'J| Ms. Shubhi Gupta Civil Judge East KKD5 0 ? Ms. Payal Singal Civil Judge _ O0 Central THC97 Mr. Ravi MM (NI Act) LII South Saket98) Mr. Komal - MM (NI Act) O0 South Saket ”99 Nishat Bangarh
Ms

MM (NI Act) N Sc-uth-East Saket100 . Divya Singh MM (Reliever) South-West Dwarka
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